ANNEXURE-3
Name of the Corporate Debtor: MAIYAS RESTAURANTS PRIVATE LIMITED.
Insolvency Resolution Process: 01.06.20:

cived Details of Claim Admitted {Amount in Rs]
SNo.| Name of Authorised ir Date of Receipt (R dmi Nature of claim Whether related party? (Yes/ Noj if applicabl ‘mutual ducs, that may be set off ted  of claim under verification Remarks. if
“Amount claimed has been verified and admitied based
o relevant supporting documents evidencing the

1 N Apoorva 14062006 31496300 31496300 Operational Creditor - Employee Cl No NI NI NI NI L claim
Partclaim has been admitted based on the verification
of the relevant supporting documents supplied by the
claimant and the records o the Corporate Debior. Part

<laimis under verification due to pending documents to

2 N Sanjeev P 14062006 47281300 1598500 Operational Creditor - Employee Cl No NI NI NI NIL 31295800 be recieved
artclaim has been admitted and part claim has been

rejected based on the verification of the relevant
supporting documents supplied by the claimant and thel

3 N Raghunatha K_V. 20072006 36331200 14425000 Operational Creditor - Employee Cl No NI NI NI NIL 21906200 records of th te Debto
“Amount caimed has been verifid and admitied based

o relevant supporting documents evidencing the

4 N G Madhava Karanth 14062006 162500000 162500000 Operational Credit c No NI NI NI NI NI claim

“Amount claimed has been verified and admitied based
n relevant supporting documents evidencing the

5 N Balakrishna N 14062006 69875200 658752.00 Operational Credit Joyee Cl. No NI NI NI NIL NIL chim,

artclaim has been admitted 3nd part caim has been
rejected based on the verification of the relevant
supporting documents supplid by the claimant and thel

s N P Parsshuram Bhat 14062006 25290000 760200 Operational Creditor - Employee Cl No NI NI NI 529800 NIL records of th te Debto

Fall claim has been rejected based on the verification of|
the relovant supporting documents supplied by the.

7 N Umesh Navada 11062006 5300000 L Operational Credit oyee Cl No NI NI N 25300000 NI the Carnorste Debior
Partclaim has been admitted and partclim has be
kept under verification based on the verification of the
relevant available supporting documents supplied by

8 N 13062006 54902400 4730000 Operational Credit c No NI NI NI N 200 the claimant and the records of the C¢
Partclaim has been admitted and part claim has been

rejected based on the verification o the relevant
s
9 N Srikanth Doraiswamy 12062006 5352800 3956869 Operational Credit c No NI NI NI 1395908 NI tocords of the Cornorate Delor
Awaiting clarifcation and relevant supporting
10 N Vikas | Naik. 17062006 15164500 NIL Operational Credit Joyee Cl. No NI NI NI NIL 15166500 focumen
“Awaiting clarification and relevant supporing
1 N d 14.06.2026 2,10,000.00 NI Operational Creditor - Emplovee Claim No NiL L L NiL 2,10.000.00 locuments
Form & Claim amount submiticd. Awaiting
12 N, Kashinath Patil 14.06.2026 120,000.00 NI Operational Creditor - Employee Claim No N N N N 120,000.00 submission
Total 55.46,692.00 40,59,508.92 N ML N 3,97,804.08 10,89,289.00




